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Allotment of     Houses/Plots  by D.D.A. 

1245. SARDAR       JAGJIT       SINGH 
AURORA: 

SHRI RANJIT SINGH; Will  the 
Minister of  URBAN  DEVELOPMENT be 
pleased to state; 

(a) whether it is a fact that a large number of 
applicants are registered with the Delhi 
Development Authority for residential plots and 
residential units etc.; 

(b) if so, what is the number of applicants 
who were not allotted plots or residential units 
till December 1990, and whether Government 
have any time-bound programme to meet the 
needs of the remaining registered applicants; 
and 

(c) if so, the details in this regard and if not, 
the reasons therefor? 

THE MINISTER OF URBAN DEVE-
LOPMENT     (SHRI      DAULAT     RAM 
SARAN): (a) Yes, Sir. 

(b) and (c) 91,448 registrants for flats and 
45,856 registrants for plots were awaiting 
allotment till December, 1990. All these 
registrants are likely to be allotted flats/plots by 
the end of 8th Five Year Plan. 

 
 
 
 
 
 
 
 
 
 
 
 


